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Release of payments of MSMEs 

 
352. SARDAR BALWINDER SINGH BHUNDER : 
 

Will the Minister of HEAVY INDUSTRIES AND PUBLIC  ENTERPRISES be 
pleased to refer to answer to unstarred Question 2586 given in the Rajya Sabha 
on 09 August, 2018 and state: 
 
(a)  whether verification of MSMEs for release of payments has been completed 
and all documents required by M/s. Instrumentation Limited, Kota have since been 
provided by MSME; 
(b) if so, the reasons for delay in releasing legitimate dues of MSMEs when 
payments of employees for M/s ILK against VRS/VSS scheme has been cleared; 
and 
(c)  by when the PSUs would release the payments of MSMEs? 
 

ANSWER 
 

THE MINISTER OF STATE FOR HEAVY INDUSTRIES & PUBLIC NTERPRISES 
 

(SHRI BABUL SUPRIYO) 
 

(a) to (c): instrumentation Limited, Kota has reported that with reference to the 
response submitted in Rajya Sabha for Unstarred Question No. 2586 answered 
on 9th August, 2018, in the case of M/s Capital Infrastructure Limited, Noida, while 
processing the payment, it was found that certain further clarification/ documents 
are required for the release of the payment. 

Instrumentation Limited, Kota has reported that representatives of M/s 
Capital Infrastructure Limited, Noida have visited Kota in the last few days and 
has submitted the required documents. A payment of Rs.63,64,198/- has been 
credited towards settlement of dues against a Back to Back contract in terms of 
the work order to M/s. Capital Infrastructure Limited, Noida.   
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